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WRITfEN AN&WEIlS TO 
QUESTIONS 

PIQ (or Raplcl D.ftl~eat of Hllrija,," 
TrilNllJ aa4 Back1¥ard 0_ 

*842. SHRI A. SREEDHARAN : Will 
Ihe MioiHer of SOCIAL WELFARE bo plea-
sed to state. 

(a) whether in view of the prolonsed 
delay in securing the minimum basic ameni-
ties to the Harijans. the Tribals and lobe 
backward classes and ensuring them .., 
minimum standards of living, Government 
propose to draw up any plan for rapid 
development of these clane. under "'" 
Fourth Five Year Plan bofc-ro Siviq ¥ff 
additional facilities to any other clall c:r 
people in the country; 

(b) if so. the details of such dcvel..,-
ment plan; aDd 

(c) by what time the minimum necc8li-
tics of life are likely to be enlured 10 Ihe 
said depressed classes in punuanoe of the 
said plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE (DR. 
(SHRIMATl) PHULRENU GUHA) : (a) 
to (el. The problem of brinsinl allolll 
widespread changes in the &OCio-economic: 
conditions of tho wOliker secLions of aooifly, 
in a country which is itself underdcvelol*l. 
in one which d.)es not lend itself 10 quick 
or radical remedies. The development 
measures already tak .. in band sinco 19j5O 
have yielded apprcciable results. and thcse 
offurls will have to continue ror lOme time. 

Subsidy ror nport or Sapr 

*848. SHRI R. K. AMIN : W:II the 
Minister of FOOD AND AGRICULTURE 
be pleased to sta Ie : 

(a) whether il i. a facl that Government 
continue to give subsidy fOI export of lupr; 
and 

(b) the f .. 1OIl1 for fol1owin!l lucb a 
poUcy of spcndinl a larler amount 011 tUb-
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;aidy than what is earned in foreign ex-
-change ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 

COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHlB 
SHINDE ) : (a) No, Sir. Government is not 
giving any subsidy on exports in the current 
year 1968. 

(b) The question does not arise. 

Hlndultan Tele,rlnters, Limited 

*849 SHRI PREM CHAND VERMA : 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether at any time a general assess-
ment of the working of the Hindustan Tele-
printers Ltd. had been done; if so what was 
the result, and 

(b) whether Government have any idea 
of securing the services of any expert in 
order to find out the drawbacks and to bring 
about improvment in its working ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLJAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHRI I. K. GUJRAL) : (a) The perfor-
mance of the Hindustan Teleprinters Ltd. 
is being regularly watched. The Company is 
making steady progress and no ~eneral 
.assessment of the working of the Company 
has been considered necessary. The Comp-
any has declared a dividend of 100/., for the 
year 1967-68. 

(b) Does not arise in view of the reply 
to part (a) of the question. 
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